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Clause 1, the Enacting Formula, the Preamble and the Title 

were added to the Bill. 

SHRI VED PRAKASH GOYAL: Sir, I move : 

That the Bill be passed. 

The question was put and the motion was adopted. 

THE DEPUTY CHAIRMAN: So, your reply on this Bill in the House 

was your maiden speech. 

SHRI VED PRAKASH GOYAL: I had my maiden speech yesterday 

itself on another legislation. 

THE DEPUTY CHAIRMAN: But today, you have confirmed it. Now, 

we adjourn for lunch till 2 p.m. When we re-assemble, we will take up the 

Short Duration Discussion on the drought situation in various parts of the 

country. 

The House then adjourned for lunch, at fifty-six minutes past twelve of the 
clock. 

The House re-assembled after lunch at five minutes past two of the clock, 

MR. CHAIRMAN in the Chair. 

SHORT DURATION DISCUSSION 

Drought situation in various parts of the country 
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) ��%�� 460 "% ; T�� "� �
%��* ��+��� "�� �ह� 
ह[ �S �ह 
���
� !�ह�� ह� + �" �&.....(:%';�2)... 

�� �)9� 460 "% ; T�� "� �
%��* ��+��� ह�< ह#�....(:%';�2)... 

�� )���,�� 
�Q�R (�1	!�� �+.�$): 460 "  1460 "% ���&� 
....(:%';�2)... 

�� ��2�" +�P$�: �S ��")  ���
) �|� %9 %ह� ह� +�....(:%';�2)... 

SHRI DIPANKAR MUKHERJEE: Sir, my humble submission is that 

this is not a public relations exercise which is going on. This is a very serious 

discussion on drought.   Let us discuss that. ...(Interruptions)... 

SHRI SUNIL SHASTRI: I am discussing a very serious matter. 

...(Interruptions).... 

SHRI DIPANKAR MUKHERJEE: You are doing a public relations 

exercise for the Government of India. The Ministers of the Government of 

India are there.   ...(Interruptions)... 

SHRI SUNIL SHASTRI: When I am saying something, I request the 

hon. Member to believe me because it is a fact. I am not saying anything 

wrong. ...(Interruptions)... 

SHRI DIPANKAR MUKHERJEE: You are not the Government of 

India.  The Government of India is there.   ...(Interruptions).... 

 

�� �����	: �� � $
) ���&�� &� ��"� ���m "� �� ��"� �(�% �� 
�� � �$�� 
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 !�&4 "� 9+�
 "%�.) �  $ . 
���%��$� ��"  ��
�.)�...(:%';�2)... 

DR. BIPLAB DASGUPTA (West Bengal): The hon. Member should 

read it out. 

SHRI SUNIL SHASTRI : You want me to read out that particular 
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part? I will certainly read it out, because it is a fact. I am not saying anything 

which is not correct. I will only speak the truth, and I will only present before 

you the fact. 
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SHRI C.RAMACHANDRAIAH (Andhra Pradesh): Thank you, Sir, for 

giving me this opportunity to speak on a very important subject. Drought, 

which is occurring in this country very frequently, and not a single session had 

passed without discussing this subject. Sir, it is needless to mention that 

farming community is the most neglected community in this country. The seats 

of Members of this House might have changed; there might have been a 

change in their positions; a number, of Committees in this regard might have 

been set up by the various Governments successively. And, a lot of heat might 

have generated during these debates; a number of packages should have 

been announced by the Government and implemented to their capacities. 

Thousands of crores of rupees should have been spent on these schemes, but 

one thing remains static, that is, the miserable condition of the Indian farmer. 

Sir, it is undoubtedly, I should say, it is the failure of the governance of this 

country for the past five decades. We have failed on the irrigation front; we 

have failed in harnessing the waters of the perennial rivers in this country, We 

have failed in predicting the drought and its impact on the economy and in 

initiating effective measures to combat the drought and when there is massive 

calamity, we get to hear about the agonising conditions of the farmers in this 

country. A number of times we have expressed our agony both inside and 

outside the House regarding the miserable plight of the Indian farmers. Sir, if 

you go through the data, today only 39 per cent of the net sown area is 

irrigated in this country. This was admitted by the hon. Prime Minister in the 

Lok Sabha yesterday. And, for the past two-and-a-half to three decades, no 

significant and constructive efforts have been made to build agriculture 

infrastructure in this country. Most of the farming community has to depend on 

ground water, and there is a tremendous pressure on this. And the country's 

hydraulic system is heavily dependent on monsoons. But since we could not 

protect the environment, initiate measures for sustained development by 

preserving environmental conditions of the country, there have been erratic 

monsoons which are playing havoc with the farmers, but also with the 

economy of the country. The public investment in irrigation has fallen 

drastically from 23 per cent in the First Plan to eight per cent in the Eighth Plan 

in real terms. And, I am told that it is seven per cent now. Sir,  I  have gone 

through the document of the Tenth  Plan.     It has to 
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accommodate a spill-over of 159 major irrigation projects and 242 medium 

irrigation projects, which had been targeted for the earlier years. Sir, the need 

of the hour is to provide more funds for irrigation infrastructure in this country. 

The drought has its impact both on agriculture and industry. There will be 

persistent stagnation in domestic savings and investments, and there will be a 

severe deterioration of fiscal positions both at the Centre and in the States 

which erode the resilience of the economy of the country. That is what is 

happening and this makes it very difficult to withstand the impact of drought in 

this country. Sir, I had the privilege of speaking on a similar subject earlier 

also. I made this point very clear that you must improve the productivity of the 

farmers as well as the productivity on the industrial front. Our productivity even 

on the industrial front is very, very poor compared to other developing 

countries; I am not mentioning of the developed countries like Europe and 

China. When more than 70 per cent of the people still depend on agriculture, -

- ours being primarily an agrarian economy -- the more the income of the rural 

masses, the more would be the capacity to purchase goods; there will be an 

increased demand for goods. And, when we invest our savings in the 

industrial field, the industry will get benefited and there will be a greater 

demand for goods, and the industry can generate, manufacture, the goods. 

That is the way in which we have to re-invigorate the country's economy and 

that is where agriculture plays a vital role in this country. A number of times I 

have reasserted this fact. But, unfortunately, the purchasing power of the 

farmers of this country is considerably going down; of course, thanks to the 

efforts of the Government, they could keep the inflation level static to a certain 

extent. That is a solace to the poor people of this country. And because of this 

lower demand for the goods, the industrial growth has also been affected. 

Sir, I would now mention about the State of Andhra Pradesh from 

which I come. The failure of the monsoon in our State has been more 

accentuated by the inaction of the Central Government, without any timely 

help. And they have failed to assess the impact of this drought and assess the 

situation in the State. The deficiency of rainfall in our State is more than 47 per 

cent. We have got very favourable agro-climatical conditions in our State. We 

have got the very fertile Godawari Basin and the Krishna Basin where we can 

produce more paddy. This year, out of 81.8 lakh hectares, which is the normal 

crop area during kharif, we were able to cultivate only 32.33 lakh hectares. 

Even in that area, we could not save the crops because of   shortage of water.   

Out of 1126 mandals,    836 mandals   have 
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been declared as drought-affected areas. Sir, I am extremely unhappy over 

the attitude of our neighbouring States. I would plead that there should be a 

national spirit among all the States. The entire delta in our State, which is 

around 81.8 lakh hectares, has been affected, due to lack of water. We have 

requested the Government of Karnataka because there is sufficient water in 

the reservoirs of Krishna delta, like Alamatti. They don't need that much 

quantity of water. There is water in the Cauvery; they do not need that much 

water. On the other hand, we need water, and that is why we made a request 

to the Government of Karnataka to release water for saving our crops. 

Whatever power is generated from the water released by them, we are 

prepared to give it to them. 

SHRI M.V. RAJASEKHARAN (Karnataka): Sir, the fact is that... 

interruptions).... 

SHRI C. RAMACHANDRAIAH : I am not yielding, Sir. I have a lot of 

respect for Shri Rajasekharan, but I am not yielding. ...{Interruptions).... I am 

sorry, Sir. When he gets an opportunity to speak, he can put forth this point.   

...(Interruptions).... 

SHRI M.V. RAJASEKHARAN : Sir,... 

MR. CHAIRMAN: Please take your seat now...(Interruptions)... 

SHRI C. RAMACHANDRAIAH : Sir, I am not yielding. I am only 

pointing out the callous attitude on the part of our neighbouring State. In 

contrast, we can proudly say that when there was a cyclone which devasted 

the economy of Orissa, we were the first to go to the rescue of Orissa. We 

sent our team. We sent rice, blankets, medicines etc. and we restored the 

communications system in Orissa. That is the spirit we have maintained. So 

we did not expect this sort of treatment from our neighbouring States. Being a 

lower riparian State, Sir, we cannot be punished.  Of course, you are entitled 

to retain that water. 

DR. M.N. DAS (Orissa): Sir, it was from Andhra Pradesh that Orissa 

got the first supply of relief material during the super cyclone, and not from 

Tamil Nadu. 

MR. CHAIRMAN: Please do not interrupt.. 

SHRI C. RAMACHANDRAIAH : What I am trying to say is that States 

should be ready to share the distress of their neighbours.   That is 

207 



RAJYA SABHA [21 November, 2002] 

the national spirit. This is the meaning of federalism. There is no point in 

making the accusation that a particular State is getting more, and another one 

is getting less. We do not object to Rajasthan getting more and Karnataka 

getting more. But, it is-our primary duty to fight for our State's cause that is 

why we have been representing at various fora and trying to solve our 

problems. We have passed a Resolution unanimously. The Congress is also a 

signatory to that Resolution. We have sent the Resolution to the Government 

of India that we require Rs. 1210 crores. The Government of India has not 

been that considerate. They have given only Rs.170 crores, which is a paltry 

amount. I have got my own apprehensions, because of the statements made 

by the leader of the Congress. 

THE LEADER OF THE OPPOSITION (DR. MANMOHAN SINGH): 

The Congress had never said Andhra Pradesh should not get its due.   Please 

don't misquote us. 

SHRI C. RAMACHANDRAIAH:There was a reference at Mt. Abu 

also, regarding Andhra Pradesh. Yesterday, in Parliament also.. 

...(Interruptions)... If you want  I can quote it. 

SHRI K.RAHMAN KHAN (Karnataka): That is different. It has nothing 

to do...(Interruptions)... 

SHRI C. RAMACHANDRAIAH: Yesterday also...(Interruptions)... I 

can quote, if the Chair permits me ...(Interruptions)... Sir, there is a clear 

difference between what they have done for States like Andhra Pradesh and 

what they are doing for Rajasthan. ...(Interruptions)... This is the statement 

made by Madam Sonia Gandhi. ...(Interruptions).... Sir, should I read out the 

statement made at Mt. Abu? 

DR. MANMOHAN SINGH: We are saying that Rajasthan should get 

its share.   We are not... 

SHRI C. RAMACHANDRAIAH: Yes. We do not have any objection to 

Rajasthan getting its share because Rajasthan is also facing problems like 

suicides by farmers, severe drought and so on. We know what is meant by 

drought more than anybody else in the country. We share the distress 

conditions of the other States. We share their feelings. At the same time, you 

should not come in the way of Andhra Pradesh getting more funds and more 

resources.   ...(Interruptions)... 
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SHRI S. S. AHLUWALIA (Jharkhand): Let him speak. We have not 

disturbed you. 

SHRI C. RAMACHANDRAIAH: Sir, I request that I should be 

compensated for the time taken by these interruptions. The more the 

disturbance, the more the time. ...(Interruptions)... 

Sir, we have requested for Rs. 1200 crores and 25 lakh tonnes of rice 

for rehabilitating the affected people in our State. Sir, there is one programme 

which has been... 

MR. CHAIRMAN:   Your time is over. 

SHRI C. RAMACHANDRAIAH: I think I have been given 14 minutes, 

Sir.  Anyway, I am finishing. 

The need of the hour for the Government of India is to take a holistic 

approach. The Government should lay more emphasis on water harvesting, 

water conservation and alternate cropping. Alternate cropping has to be 

undertaken on a war-footing. The farmers have to be motivated and they have 

to be encouraged to grow cereals like bajra, maize and so on, which consume 

less water and which increase the income. In this, Government participation, 

which has been totally absent, should also be there. 

Sir, I appeal to all the political parties that in times of natural 

calamities, we should not politicise these issues. We must try to reach a 

consensus for the solution of these problems. In this regard, I welcome the 

proposal for linking the rivers, that has been announced by the hon. Prime 

Minister yesterday. It has a very wide perspective, that involves work over the 

next forty or fifty years. There are certain perennial rivers in the North and 

certain non-perennial rivers in the South. If this linking is done, most of the 

States which do not have water will be benefited. 

Sir, ultimately, agriculture in India has to be made a viable profession. 

It is not a viable profession at present, because of small landholdings. 

Because of the implementation of land ceiling laws, the extent of landholding 

of the common man has gone down. The productivity is also very low, 

because of which agriculture has become a totally unviable profession. There 

is a necessity to increase the productivity. Even today, 49 per cent of the 

urban poor and 41 per cent of the rural poor are still under-nourished. 

209 



RAJYA SABHA [21 November, 2002] 

3.00 P.M. 

MR. CHAIRMAN:   Please conclude. 

SHRI C. RAMACHANDRAIAH: Yes, Sir. They consume 25 per cent 

less calories than what they should have consumed, on an average. There is 

a demand for foodgrains; there is a surplus in our godowns. But the people do 

not have access to the foodgrains. The Government should come forward and 

provide that access to farmers so that the people are in a position to purchase 

the foodgrains. The Government's endeavour should be to increase the 

productivity and reduce the cost of inputs in agriculture so that the viability of 

agriculture, as a profession, is increased. Ultimately, I have a request to the 

Government of India, that is, it should provide more funds for the rehabilitation 

of the victims of drought in our State. I request specifically for provision of 

more funds for drinking water in our State. 

SHRI A. VIJAYA RAGHAVAN (Kerala): Mr. Chairman, Sir, I thank 

you for giving me an opportunity to speak. Sir, we are discussing a very 

serious problem which is affecting almost 14 States of the country and which 

is unprecedented in the history of the country. Sir, this year there has been a 

sharp decline in the rainfall and we had a very bad monsoon. The rain deficit 

has been about 30 per cent. In July itself, it was 49 per cent. Naturally large 

parts of the Central and the Western India have been suffering most from 

drought. Almost the whole country is facing the same problem. Sir, this kind of 

a tendency of drought has been there for the last three or four years. This year 

it is very acute. What would be its impact? Naturally, there would be a sharp 

fall in the agricultural production. 

(THE VICE-CHAIRMAN (SHRI RAMA SHANKAR KAUSHIK) in the Chair] 

The area under cultivation is also going down. Last year it was 20 million 

hectares of land was there for cultivation of cereals. This year it has been 

reduced to 142 million hectares. So, what would be the result? There was 

drought in 1972, 1979 and 1987. According to the Government records, in 

1972-73 the foodgrain production fell as much as by 7.8 per cent, the 

agricultural section has a whole was reduced by 5.7 per cent and the GDP 

growth turned negative to a .3 per cent. In 1979-80 the foodgrain production 

plunged by 17 per cent. As a result of this, the manufacturing sector also 

witnessed a fall of 3.4 per cent and the GDP growth was a negative of 5.2 per 

cent. Naturally, there would be an impact on our overall growth because of the 

sharp fall in the agricultural production which is being expected this year.   So, 

the impact would be more not only on cereals but 
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also on the area of sugarcane cultivation of UP. and Maharashtra which has 

been adversely affected by this drought situation. We are going through a new 

economic policy and because of this policy the agricultural input is being 

reduced due to lack of investment by the Government as well as the private 

sector. Mr. Ramachandraiah has already explained the details about the 

agricultural input from the side of the public sector. Naturally, they are 

expecting that the private sector is going to invest more in the agricultural 

sector. But what was the real effect? The private sector has never invested in 

agriculture for the benefit of the poor and medium peasants and the 

agricultural labour. This aspect should be taken note of. But this Government 

of BJP has never given any importance to increasing the input for agriculture, 

investing for irrigation and other such things which support the agricultural 

input. NaturaHy, because of this the result is before us. It was reported in 

2001 that the availability of cereals in the country dropped to an all time low of 

less than 143 kgs. and that of pulses below 10 kilogms per head, a situation 

similar to colonial India. 

That is the situation. The per capita income is coming down. This 

year, there is an unprecedented drought. We have discussed this matter even 

during the last Session of Parliament. The hon. Agriculture Minister was very 

serious on the situation. It was reported in Frontline. The report says, I quote, 

"The people who are likely to be the worst hit are the farmers and farm 

labourers. The only thing that can really help the farm labourers is a Food-for-

Work Programme. And, here, the administrative machinery has an important 

role to play." This is what the hon. Agriculture Minister said. Again, he said, I 

quote, "I have heard of cattle being sold at low prices, because fodder prices 

have gone up. That ic why a Food-for-Work Programme, fodder supply and 

cattle shelters are priority areas." These were the words of the hon. Agriculture 

Minister. He further said, I quote, "Even at our last meeting with State 

Ministers, the total requirement of foodgains that was put before us was only 

about 151 lakh tonnes. Availability is not a problem. The whole problem is 

reaching the farm labourers on time and giving them enough work." What a 

beautiful assessment made by the hon. Agriculture Minister! This issue of 

Frontline is dated 30
th
 August, 2002. The Government was very serious about 

the situation. What have you done? What was the announcement from the 

Government? Different State Governments came out with suggestions on 

losses and reliefs and submitted the same to the Centre. The total relief asked 

for is Rs. 20,000 crores. This is the total amount requested by the States 

which the hon.  Minister of Agriculture received  in the month of 
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August, 2002. When did you announce the relief package of a meagre amount 

of Rs. 2,000 crores? This package was announced on 16
th

 of November, 2002 

- on the eve of the Winter Session of Parliament! You have announced this 

meagre amount of Rs. 2,000 crores just a day before the Winter Session 

starts! There were so many discussions. There was also a Committee headed 

by the hon. Deputy Prime Minister. I must say that the hon. Deputy Prime 

Minister was serious about the national security. His national security is only 

about the security against Pakistan in the border. That national security does 

not include the poorer sections living in the villages of the country. What kind 

of national security is it to think about when the poor people are starving in the 

country? What kind of national security is it minus the poor people in the 

country? What is the attitude of this Government? This Government is having 

such a callous attitude towards the poor people that it has failed to solve the 

problem of drought and the Government has never risen to the expectations of 

the people. Even the supporters of the Government are forced to oppose the 

Government. That is what is happening in this House. This is very tragic to 

say. Look at the problems of the poor farmers and the agricultural labourers. 

There is no package for agricultural labourers. The Task Force did not 

consider the waiver of interest on loans taken by the poor farmers and the 

medium farmers. How are they going to pay the interest? What is the position 

of farmers and agricultural labourers? Sir, starvation deaths are reported from 

Rajasthan, Orissa, Tamil Nadu and even from Kerala. I would like to quote 

from a newspaper report on the impact of drought. It was reported from 

Chhattisgarh. The report says, I quote, "Having mortgaged his small piece of 

agricultural land for the coming season to arrange for the money to perform 

the last rites of his parents, a 42-year old farmer, Dhiraj Suryavanshi, ended 

his life on October 14 after all his hopes of earning some money from the 

paddy crop crashed due to acute drought." This is the situation that is 

prevailing in almost all villages of India. Who is going to care about these poor 

people? What is the approach of the Government? The Government is not at 

all serious. Here, we are simply discussing the matter very peacefully. What is 

the approach of the B.J.P.? Sir, it was reported on 15
th
 November, 2002, in a 

newspaper from Madhya Pradesh. The report says, I quote, "The Madhya 

Pradesh Assembly was repeatedly adjourned today and the entire day's 

business was washed out as Bharatiya Janata Party Members continued their 

tirade against the Government protesting in the well of the House against 'poor 

and inept' handling of the drought  situation  in  the  State. "This  is  what  has  

happened  in  Madhya 
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Pradesh. Shri Venkaiah Naidu does not know anything about it. He was 

repeating, preaching, telling and advising us how to behave in the House. This 

is the behaviour of the BJP in Madhya Pradesh! Had they been in the 

Opposition, Parliament would not have functioned at all. 

Coming to the issue of agricultural labourers, I would like to say that 

the Public Distribution System has failed totally. We have more than 650 crore 

tonnes of grain in the godowns of the Food Corporation of India. But the 

Government has not come out with any concrete proposal to help the landless 

agricultural labourers, who are hit by the drought. You talk about giving some 

package to this State and that State. But, what is the package for the landless 

labourers? You are yet to announce it. You only talk about 'Antyodhaya' and 

all that. What is the BPL or the APL situation in this country? People are 

dying, but according to your list, they are all above the Poverty Line. The 

number of people holding BPL cards is very limited. So, you have to come out 

with a concrete proposal for agricultural labourers who have lost their jobs, 

because of the prevailing drought situation in the country, rather than coming 

out with announcements that you have so far made. Therefore, a specific 

programme should be announced by the Government. While replying to the 

debate in the Lok Sabha on the prevailing drought situation in the country, the 

Prime Minister, or, the concerned Minister did not make any announcement. I 

hope, in this House, the Government will come with a specific proposal to help 

the landless agricultural labourers who have been affected by the drought 

situation prevailing in the country. 

Then, Sir, with regard to crops, there is a different problem in my 

State. In Kerala, we have cash crops like coconut, rubber, spices, etc. These 

are all long-term crops. So, the loss will be for many years. If there is drought, 

the loss will not be for a short period, it will be for a very long period. It will be 

spread over three or four years. So, the loss will be more. The Government 

has not announced any special programme for the drought-affected areas; for 

such cash crops which have been adversely-affected by the drought. 

Unfortunately, Sir, in Kerala, there is the Congress Government. 

They did not approach the Government with proper suggestions. And that 

Government is invisibly supported by the BJP. This is the advantage that the 

Kerala Government has. There is not just a Congress Government, but it is 

invisibly supported by the BJP. Even yesterday, there was an election for the 

post of   Deputy Mayor, which was jointly fought by the Congress and 
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the BJP. Now, their candidate has been elected as the Deputy Mayor of 

Cochin. That is the advantage with Kerala. But, unfortunately, with regard to 

drought situation, sufficient help has not come from the Central Government.  

That is the situation. 

Sir, with regard to irrigation and water supply, no specific programme 

has been announced so far. We have to save the wells, the natural resources 

and the aquifer of this country, in order to be able to face such a situation. 

Unfortunately, no such comprehensive plan has been announced by the 

Central Government. 

Again, Sir, we are hearing about the much-hyped programme of 

connecting river waters. Even the small problem of distribution of the Cauvery 

river-waters has not yet been solved. We have not been able to resolve the 

water problem of Krishna and Yamuna. And now the Prime Minister is talking 

about connecting all the rivers of the country. This means there is going to be a 

plethora of problems and a new Pandora's box is going to be opened. This is 

the idea of the BJP. They want to destabilize the entire thing. They have a big 

dream. I am not opposing it. But where are the funds? Nearly rupees five to six 

lakh crores are needed for this. Unfortunately, the Government has not come 

out with any concrete proposals to assist the poor people. You have not come 

out with any concrete proposals for the poor people. I hope the Government 

will come out with concrete proposals. Sir, this is not a simple problem. For the 

poor people, every day there is drought in their life. To solve this problem, the 

Government must come out with some concrete proposals. 

SHRI AIMADUDDIN AHMED KHAN (DURRU) (Rajasthan): Mr. Vice-

Chairman, Sir, at the outset, I wish to express my gratitude to you for giving 

me the opportunity to participate in the discussion on the widespread drought 

that has affected the country this year. Some of the States like Rajasthan are 

facing drought for the fifth consecutive year. This year, in particular, the 

situation is the severest of all. Therefore, I would like to thank the hon. 

Chairman for taking special interest in drought relief measures, especially, in 

Rajasthan. It will help us in chalking out a strategy to tackle the drought 

situation in the State. I agree with both the Leader of Opposition and the Prime 

Minister, that we should not politicise this issue. It is, basically, a human issue, 

touching the very lives of the poor. Nor should we try to shift the blame from 

the Centre to the State, and vice versa. Coming, as I do, from Rajasthan, 

naturally, I would devote myself a little more to the conditions   prevailing in my 

State. Rajasthan is facing one 
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of the worst drought for the fifth year in succession. This year, the rainfall has 

been the lowest during the last one hundred years. There has been a scanty 

rainfall, that is, -64% (minus 64%). All the 32 districts'of Rajasthan have been 

affected by drought, and 40,689 villages of the State have been the worst-hit, 

causing untold misery to the population of 4.5 crores in these villages. As 

many as 4.62 crore cattle have been affected by drought. They have had 

neither water nor fodder, for days together. It has been reported that cattle 

could not get drinking water for two to three days at a stretch. No wonder, a 

large number of people, alongwith their cattle, are migrating to the 

neighbouring States in search of water and fodder. Seventy-five per cent of 

the population in the State depends on agriculture, a larger portion of which 

lives on cattle, sheep and goat- breeding. Animal husbandry is the mainstay 

for majority of the rural population of the State. With the severest drought this 

year, there is a shortage of .fodder even in the neighbouring States. As a 

result, the prices of fodder have risen from Rs.300/- per quintal to Rs.400/- per 

quintal. The poor people cannot afford this. As a result, hundreds of cattle are 

dying, and carcasses are found strewn along the roads and the streets. There 

has been an acute shortage of drinking water even for the human beings, and 

the situation is deteriorating day-by-day. 

Against the target of 129 lakh hectares for the kharif crop, only 60.89 

lakh hectares could be sown. Out of this, 48.6 lakh hectares of crop, worth 

Rs.4417 crores, have beerf damaged. Owing to the shortage of water and 

damage to crops, the farmers and the farm labour have been put to severe 

problems of food and livelihood. In addition to this, the scarcity of fodder and 

water for the cattle has made the life of the villagers miserable. While I would 

not like to politicise the issue and divide the burden of blame, I would be failing 

in my duty to the people whom I represent, if I don't point out the inadequacy 

of relief measures provided by the Centre to the State. The State Government, 

despite its precarious financial situation, started taking all relief measures, 

right from August this year. Recurring drought and the absence of adequate 

assistance from the Central Government have broken the backbone of the 

State's finances. During the last three years, the State Government spent 

Rs.294 crores from its own resources, and took Rs. 144 crores, from 

NABARD. During the year 2000-2001, the State Government submitted a 

memorandum of assistance for Rs. 1144 crores under the National Calamity 

Contingency Fund (NCCF), but the Government of India gave only Rs. 102.93 

crores. During 2001-2002, against the demand of Rs.2367 crores, only Rs. 

163.97 crores were allocated. Again, in this year, 
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as against the demand of Rs.7519 crores, no funds under NCCF have been 

allocated so far. While the Centre should be fair and just to all the States, 

equally, it should also seem to be fair to all. In this context, it is noteworthy that 

as against the demand of 46 lakh tonnes of wheat, only 2 lakh tonnes were 

allocated to Rajasthan. While comparatively much more affluent States than 

Rajasthan have been allotted much more wheat. A Central study team had 

been sent to Rajasthan in the first week of September, and yet little action has 

so far been taken for rendering assistance under the NCCF. In this context, I 

cannot help recalling the speedy action taken during the severe droughts of 

1987-88 under the Prime Ministership of late Shri Rajiv Gandhi. The then 

Government took a decision within 30 days of the visit of the Central team to 

render adequate help to the State. I gather that there have been numerous 

meetings of the Task Force, in the meantime, but no concrete steps have been 

taken to render any assistance under the NCCF. In the absence of a positive 

decision for such an assistance, relief operations by the State Governments 

have come to a naught. 

The attitude of the Central Government in dealing with the calamity of 

this magnitude has been rather irresponsive, discriminatory and, I may say so, 

inhuman. I should not say that political considerations have come to play in 

delaying decisions on such crucial issues. I cannot help saying that the Central 

Government has failed in its constitutional obligation of helping the constituent 

States like Rajasthan in times of calamity under the National Calamity 

Contingency Fund Scheme. The Union Government is duty bound to provide 

assistance to the States in the case of calamities of rare severity. So much so, 

in the last three years, the Centre has not constituted the National Centre for 

Calamity Management, as provided under the NCCF Scheme. 

Before I conclude, I wish to clarify a couple of points that were raised 

by my colleague, from the other side, about not lifting of the stocks by the 

Government of Rajasthan. Here, I would like to clarify, as has been done by 

my colleague, Mr. Meena, the stocks which he was referring to were the APL 

stocks that the price offered by the Government was practically the same, as 

what was being sold in the open market. And, since the quality in the open 

market was much better, this APL stocks were not lifted. And, he also 

mentioned about the famine deaths, which again was clarified by my hon. 

colleague, Dr. Abrar Ahmed, that he had personally gone to Baran where he 

has the video-tape of the parents of those children who died saying that they 

did not die because of famine. 
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I welcome the assurance given by hon'ble Prime Minister, as 

suggested by hon'ble Leader of the Opposition, for a permanent solution to 

the problem of recurrent droughts such as linking the major rivers in the 

country, comprehensive review of the Drought-Prone Area Programmes and 

the Desert Development Programme. 

Once again, I wish to draw the attention of the Union Government to 

the gravity of drought situation in Rajasthan and urge upon the Centre to 

provide immediate assistance, as sought for by the State Government. Failing 

this, the situation is likely to deteriorate further. 

With these words, I thank the Chair once again for giving me this 

opportunity. 

SHRI THANGA TAMIL SELVAN (Tamil Nadu): Sir, before I begin my 

maiden speech, I take this opportunity to express my profound gratitude to my 

revered leader, the hon'ble Chief Minister of Tamil Nadu, Dr. Puratchi Thalaivi 

Amma, who has sent me to this august House. I am beholder to Amma for 

sending commoner like me to this House of Elders. 

As I rise to speak on the drought situation in the country, I am 

reminded of a couplet from Thirukkural, a grand treatise on universal truth. 

The translation ot couplet goes thus: 

"Though oceanic waters surround it, the 

world will be deluged by hunger's 

hardships, if the billowing clouds betray 

us." 

Though this great world is surrounded by oceanic waters, if monsoon 

fails, all the creatures on the earth will be tormented by hunger and misery. 

Drought has become a routine phenomenon affecting several States 

every year. My State of Tamil Nadu has been very badly affected by drought. In 

fact, monsoons have failed repeatedly in Tamil Nadu since the year 2000. 

Cauvery water also did not reach the Cauvery delta farmers, compounding the 

problem. Besides affecting the crops, the drought has led to severe drinking 

water shortage as well. The Tamil Nadu Government, under the able 

leadership of the hon. Chief Minister, Dr. Puratchi Thalaivi, 
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has taken several commendable steps to help the people to tide over the 

drought situation. 

Due to the failure of south-west monsoon during the current year, 19 

districts have been affected by drought in Tamil Nadu. The Central team 

visited the drought-affected areas of Tamil Nadu and on 23
rd

 September, 2002 

submitted a report to the Government of India. The Government of Tamil Nadu 

have asked for financial relief to the tune of Rs. 1,434 crores and 5.5 lakh 

metric tonnes of foodgrains for tackling drought conditions. Upto 23
rd

 

September, 2002, the Government of Tamil Nadu, under the able leadership 

of Dr. Puratchi Thalaivi, provided Rs.67.90 crores from the Calamity Relief 

Fund to those districts which are affected by drought. Our beloved Chief 

Minister of Tamil Nadu, Dr. Puratchi Thalaivi, also conducted a meeting at 

Thanjavur on 24
th
 June, 2002 and announced a special relief package of Rs. 

164.18 crores to the drought-affected areas of Cauvery Delta of Thanjavur, 

Thiruvarur and Nagapattinam Districts. 

[THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) in the Chair] 

Our hon. Chief Minister also announced a Deepavali gift for Cauvery 

Delta area to 10 lakh farmers and agricultural labourers at a total cost of Rs.21 

crores. It has now been reported in the press that the Central Government has 

granted to Tamil Nadu Rs.228 crores towards drought relief. But, so far no 

official intimation has been received by the Government of Tamil Nadu. The 

allotment of drought relief to Tamil Nadu is very meagre and it is not enough to 

tide-over the prevailing drought situation in the State. Though the Central team 

is said to have recommended Rs.500 crores for drought relief, the Centre has 

released only Rs.228 crores, less than half of it. The Government of India 

should come forward to allot a huge amount as drought relief to Tamil Nadu. 

Due to the non-release of Cauvery waters by the Karnataka 

Government to Tamil Nadu as per the interim order of the Cauvery Water 

Tribunal, the Kuruvai crops in Tamil Nadu, Cauvery Delta in particular, wilted 

causing a huge loss. After the intervention of the Supreme Court, the 

Karnataka Government began releasing water in Cauvery and yet the farmers, 

who have raised Samba Crops, are yet to get relief from the present situation. 

The Tamil Nadu Government has prepared a detailed statement and sent it to 

the Government of India on 5
th

 August, 2002 requesting it to release Rs.720 

crores from the National Calamity Contingency Fund and 2 lakh tonnes of 

foodgrains for drought relief work. 
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A delegation of AIADMK   MPs   too   called on the hon. Prime Minister on 20
m
 

August, 2002 and presented him a request of the State Government. 

Non-release of Cauvery water has also affected the power 

generation in the State. The generation of hydel power at Mettur has come 

down to 2,000 million units as against 4,500 million units resulting in a loss of 

Rs.750 crores to the Tamil Nadu Electricity Board. 95 per cent of the tanks in 

our State have gone dry and the cultivation activities were only 50 per cent of 

the total cultivable area of Tamil Nadu. Eleven lakh coconut trees have wilted 

and another 28 lakh coconut trees are badly affected resulting in a loss of 

more than Rs. 180 crores. The total production loss of crops due to drought in 

Tamil Nadu is estimated at Rs.3,200 crores. Subsequently the drought-afected 

districts were badly affected due to the scarcity of drinking water. 

Listing out the requirements under various heads, the hon. Chief 

Minister of Tamil Nadu, Dr. Puratchi Thalaivi, conveyed to the Central team 

that Tamil Nadu required a minimum cash assistance of Rs.1,434 crores and 

food-grains to the tune of 5.5 lakh tonnes. Even though the Tamil Nadu 

Government is reeling under severe financial crisis, the Government 

undertook the following relief works for the drought-affected districts of Tamil 

Nadu to help the people. 

The Sampoorna Grameen Rozgar Yojana, Rural Prime Minister's 

Sadak Yojana, De-silting of B.C & D canals, forming of Farm Ponds, 

Eradication of IPOMEA (Neyveli Kattamanakku) weed, additional connection 

for pump-sets and construction of bridges were undertaken at a cost of Rs. 

164.18 crores. 

I am happy to learn about the statement of the hon. Prime Minister 

that the linking of rivers shall be expedited. This announcement has raised the 

hopes of lower riparian States like Tamil Nadu, whose rights have been 

affected. I welcome that thoughtful statement. It may not be out of place to 

mention here that the celebrated poet Subramania Bharathi dreamt of a day 

when the rivers would be linked leading the nation to prosperity. In 1984, my 

leader Dr. Puratchi Thalaivi, as an hon. Member of this House, demanded 

nationalisation of rivers in the country. Nationalisation is very vital for the 

linking of rivers. That is why, my leader has been demanding nationalisation of 

rivers. I hope, the hon. Minister will make his stand clear on the nationalisation 

of rivers while replying to this discussion.   I am very 
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particular about this because Tamil Nadu is the worst sufferer as the lower 

riparian State. On the one hand, we are deprived of our due share of Cauvery 

Water, and on the other, we are not allowed to store enough water in Periyar 

Dam. We have spent several crores on strengthening the dam as desired but 

still Tamil Nadu is not allowed to raise the storage height of Periyar Dam from 

136 feet to 152 feet. Six districts of Tamil Nadu, namely, Theni, Dindigul, 

Madurai, Virudhunagar, Sivagangai and Ramanathapuram are completely 

dependent on this storage water for irrigation as well as drinking. But, the 

Kerala Government refuses to allow storage beyond 136 feet without any valid 

reason. Water is shared even among warring nations and battling 

principalities. But in a federal set-up, the due share of water is refused to a 

sister State. It is a matter of grave concern that even available plenty is not 

shared among the neighbouring States. This trend is against the federal spirit 

of our Constitution. So, I request the hon. Minister to prevail upon the upper 

riparian States and get the due share of water to Tamil Nadu. To save the 

entire country from natural calamities, the way is either to nationalise the river 

waters or to interlink the rivers of our country. The estimated cost of Ganga-

Cauvery linking is now Rs.70,000 crores and it will take, at least, 10 years to 

complete this work. In order to complete the work at the earliest and to save 

our country from the extreme damages caused by flood and drought, the 

Central Government should come forward to borrow loan from the World Bank 

in order to complete the work at the earliest and to save our country from the 

exatreme damage of food and drought. 
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PROF. M. SANKARALINGAM (Tamil Nadu): Mr. Vice-Chairman, Sir, 

this year's drought is counted amongst the four worst droughts of the century. 

This situation was caused mainly by the prolonged dry spell in July, 2002, 

when the rainfall deficiency was 49 per cenf. Only on two occasions, in the 

past, did rainfall deficiency exceeded 45 per cent in the month of July. The 

Indian Meteorological Department rlSs declared the year 2002 as the South 

West monsoon failure sufficiently in advance. Nearly 15 States were affected, 

including Tamil Nadu severely. Several Hon'ble Members of this House have 

given details of their States' position, in particular, and the havoc caused by 

the drought in general. The ultimate 
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affecting people are farmers, who are the backbone of our society; upon whom 

our economy is based. Drought can convert agricultural lands as parched 

wasteland and our farmers as starving population. Many of the areas which 

suffered from drought are now suffering from heavier rains and floods. In Tamil 

Nadu, Thanjavur and Trichy are considered the rice bowl of the State. In these 

districts, the first crop is Samba crop which failed due to monsoon failure. So, 

also other districts like Villuppuram, Nagapattinam, Thiruvarur, Cuddalore, 

Madurai, Ramanathapuram, Theni, Tirunelveli and Kanyakumari, are under the 

grip of severe drought. Usually, in Tamil Nadu the first crop season is, June to 

August. Normally, the crop area would be 16.5 lakh hectares under the Samba 

crop cultivation. Normally good yields are reported, but this year, till now, only 

4.78 lakh hectares land paddy crop are raised. The estimated loss is Rs. 1796 

crore. The estimated loss due to the faiture of the crop at the flowering stage is 

Rs.976 crores. Now, the entire Tamil Nadu is under the grip of heavier rains 

and floods. Don't think I am deviating from drought to flood. It is the pathetic 

plight of Tamil Nadu farmers. One suffering, after another has been thrust upon 

them by the nature. It is the duty of both the State and the Central 

Governments to come to their rescue. In some parts of Tamil Nadu, heavy 

damages hav6' been reported in tanks and irrigation channels in Kanyakumari. 

Big tanks have breached and bridges and channels have dislocated the 

irrigation system, so the farmers in those areas are in peril and distress. Help 

must be extended to them in time. In this connection, I thank the Central 

Government which has released a grant of Rs.228 crores to Tamil Nadu. A 

high-level committee under the Chairmanship of our Deputy Prime Minister, 

Shri L.K. Advaniji, announced a grant of Rs.1,976 crores as relief funds to 

these 15 States affected by severe drought. As far as Tamil NaotT is 

concerned, a high-level committee under the leadership of Shri Joginder Singh 

visited the drought affected areas and submitted a report. 

Sir, I request the Central Government to come to the help of the 

poor farmers always. In this connection, I recommend waiving of all the loans 

given to the agriculturists in toto and giving liberal loans for raising their crops. 

Crop insurance scheme alone can save them in times of crisis. Therefore, I 

urge upon the Government to see to it that the crop insurance to the farmers is 

made compulsory as this would come to the rescue of the farmers in their 

distress times. At this juncture, I thank the hon. Prime Minister who has 

announced a grant of Rs. 10,000 crores as relief fund apart from the relief fund 

already announced. I request the State Governments and the Central 

Government to appoint monitoring committees at the district 
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level which should include the people's representatives both from Legislature 

and Parliament. I also thank the Prime Minister for constituting a high-level 

committee under the leadership of our Deputy Prime Minister to link all the 

rivers. It is a laudable scheme and I request the high-level committee to fix a 

time-limit for the completion of this scheme. I also request them to start the 

work on the Southern Grid and the Northern Grid simultaneously and, finally, 

link the two Grids. I would again urge upon the Government to fix a time-limit 

for this so that the work on the project is immediately started. I am given to 

understand that this would require 5,00,000 crores of rupees over a period of 

five to seven years. But I don't think it would be difficult to allocate these funds 

in the given the time period of five-seven years. Moreover, our hon. Prime 

Minister has announced that there will be no difficulty in allocating the funds. 

Sir, once again, I request the State Governments and the Central Government 

to be with the poor farmers so that the farmers can build a new India.  With 

these words, I conclude. 
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SHRI N.R. DASARI (Andhra Pradesh): Thank you, Mr. Vice-

Chairman, Sir. I would like to confine myself to only two or three problems 

pertaining to the drought situation, prevailing, more or less, at the national-

level, that is, in many States. 

For the first time after Independence, we are faced with a drought 

situation in almost half the country, either in terms of the population or in 

terms of the geographical area. Of course, the drought situation is not uniform 

in all the States. It has got its own vagaries also. In some States 

* Expunged as ordered by the Chair. 
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that have been hit by drought, during the course of the monsoon season, they 

got some rains, but it was not of much use. Therefore, the Central 

Government should now think on how to meet the alarming situation, which 

should be treated as 'a national calamity.' 

I would only request the Centre to try to help all the States that have 

been faced with drought, though they have been hit in an uneven manner. It 

should also consider the gravity of the situation in each of the States. The 

Government should come forward to help them on a war-footing. 

In fact, in our State, the situation is more serious. Out of the 22 

districts, actually, 19 districts have been very severely affected by the drought. 

This year, according to a report that appeared on the 18
th

, on the eve of our 

Parliament Session, in the Business Standard, the Rabi croped area would be 

a mere 8.27 lakh hectares, as against the normal 34.65 lakh hectares; the dry 

crop area coverage would be only 7.97 lakh hectares, as against the normal 

21.8 lakh hectares. In monetary terms, the loss in kharif crop output has been 

estimated as Rs.3,226 crores, with Rs. 1,887 crores being on account of 

foodgrains, Rs.647 crores in the case of oilseeds, and Rs.692.5 crores in the 

case of cotton. This is, in brief, the position. There is so much that has been 

reported in the Press, which I don't want to go into. 

In respect of helping the States immediately, the Central Government 

is taking certain steps, which I consider as an eyewash. The need of our State 

is a minimum of Rs. 1,000 crores. But the Centre has given only Rs. 170 

crores. The need of the State, so far as foodgrains are concerned, is 15 lakh 

tonnes of rice, whereas the Government has offered only 5 lakh tonnes. Even 

of this, only 3 lakh tonnes have been provided so far. We also demand that all 

the loans be waived, particularly of the poor peasants and the middle-

peasants. 

Now, much is being talked about the Ganga-Cauvery Project, and 

the nationalisation of rivers. With due respect to the Prime Minister, I would 

like to say that the statement he made yesterday in the Lok Sabha is nothing 

but diversionary. It is totally diversionary. When the people are suffering 

because of drought, and hunger is staring at the face of the people in rural 

India, he is speaking about the Ganga-Cauvery, linking of rivers, etc., which is 

neither feasible from the monetary point of view nor practical on the ground. 
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On the other hand, if the Central Government were to be kind 

enough to come forward with Rs.5,000-6,000 crores of assistance, we can 

have the best possible results in our State, by constructing projects on the 

Godavari, 80% of which flows into the sea, going waste. I request you 

consider it. The proposal for nationalisation of rivers and the Ganga-Cauvery 

project are nothing but diversionary. The Central Government should come 

forward to help the States immediately, to meet the situation that has arisen 

because of the serious drought in 14 States. Of course, it is for the Centre to 

assess how to distribute the funds. I don't want to compare one State with the 

other. I, once again, would request the Central Government to reconsider the 

plan on meeting this national calamity. 

Thank you, Sir. 

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Thank you. Sir, it is 

most unfortunate for our nation that, today, we are suffering from an 

unprecedented drought in the country. Perhaps, if you compare the past two 

decades, our country had never suffered so badly in the past. Almost all parts 

of the country, particularly, the 14 States, are suffering. I agree with our friend, 

Dasariji, on in what lies the solution. Merely speaking in Parliament or just 

finding fault with each other is not going to help. On the one side, there are 

floods, and the water is going waste. On the other, because of drought, we are 

suffering. On account of this, we are going to have very serious problems. My 

request to the Central Government, therefore, is, they must have a 

plan/programme on how to conserve the flood waters, by concentrating on 

constructing more and more projects. They must make more funds available. 

Then only the drought can be controlled, the floods can be controlled, and by 

this, we will be doing a great service to the country. 

If we take Rajasthan, Rajasthan is suffering miserably; it is in a very 

bad shape. Assistance for it is very less. Recently, when the All India 

Congress President, Smt. Sonia Gandhi, visited the State, she pleaded with 

the Central Government to give more assistance to Rajasthan, which is 

suffering, which she has seen with her own eyes. But, in this connection, a 

misunderstanding is there with regard to Andhra Pradesh. An impression is 

created that because she objected giving more money to Andhra Pradesh, the 

Andhra Pradesh Government could  not get more funds. It is totally wrong. I 

would like to clarify this point before this august House. She never said, "Don't 

give more money to Andhra Pradesh." The Congress Party has 
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denied it. The State Government is wanting Rs. 1810 crores, immediately, 

from the Central Government. But they gave only Rs.170 crores. I agree with 

our friend when he demands Rs. 1800 crores. It is not right to say that the 

Congress Party or Smt. Sonia Gandhi objected to it, and, therefore, the 

Central Government didn't give that much money to Andhra Pradesh. It is not 

correct. 

For Andhra Pradesh, a major setback came when the inflow of 

waters into the Nagarjuna Sagar, the Nizam Sagar, the Srisailam Dam, the 

Singoor Dam, and the Tungabhadra Dam suffered. It has to come from 

Karnataka and Maharashtra. This time, because of drought in those States 

also, there was no inflow into these dams. As a result, Andhra Pradesh has 

become a victim of not only the drought in the State, because of lack of rains, 

but also the non-inflow of water into its various reservoirs. 

Also, more importantly, because of drought, instead of 13 lakh 

plantations, which is the normal every year, we could have only 7 lakh 

plantations in important parts of Andhra Pradesh. Also, with regard to minor 

irrigation, almost all the tanks have become dry. As a result, in almost 15 lakh 

acres, there could not be any plantation. This problem is also there. The 

borewells have become dry. For the medium irrigation projects, there is no 

water. I need not repeat. Already, my friends have said about this. 

In sum, I say that Andhra Pradesh, to which we belong, is suffering 

very badly. The people of Andhra Pradesh, the Congress Party, once again 

request the Central Government to release, immediately, the money as sought 

by the Government of Andhra Pradesh, i.e., Rs. 1810 crores. Then only one 

can say that the Central Government is doing justice for the people of Andhra 

Pradesh. 

Recently, all the Ministers of the State Governments met the Finance 

Minister, Shri Jaswant Singh. They explained the problem. Still, it is at the 

'thinking-level' only. I request the Government that in the coming Budget, it 

must provide sufficient money to meet the challenge of drought. It must work 

on a war-footing. Also, in the future Budgets, when they take money from 

institutions like the Asian Development Bank or the World Bank or the 

international organisations or the Japan Bank, they must give priority to 

constructing, immediately, some irrigation projects in India, in various States. 

The Ganga-Cauvery link is only a dream project. It might need, perhaps, lakhs 

of crores of rupees. We will be happy if it comes about. Immediately, what they 

must do is, let them concentrate on constructing 
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irrigation projects all over India, in different parts, allocating Rs.20,000 crores 

in every year's Budget, so that this unprecedented drought doesn't affect us. 

Drought is nothing new for the country. This time, we had drought in fourteen 

States. Some other year, some other States may come under its grip. 

In other words, India is facing floods on the one hand; on the other, it 

is having drought. Some States this time and some other States next time. 

This unfortunate thing is chasing us continuously. To mitigate this, mere 

debates, mere speaking, mere finding fault with one another will not help. The 

real solution lies in Government's action. They should immediately come out 

with a White Paper on what their strategy is to meet the recurring floods and 

drought. 

Thank you, Sir, 

�� ह�*.7 9�ह 
�"� (ह�%��L�): :��0�Z�B �ह ��, �S ��"� �0�%� ह� + 
�" ��9) &#�� J($�� ����� �% � $
) "� ��
) ��q) �(�% ���
 �"��� ����(%, 
�#�(" ���� "0� 0� C% "ह[ 0� � �"�� ह# �%+�� �X� � �ह ह# �" �� 0�+"% 
�#�(" ���� "  ह\")  �%�")  �) �$�� &� %ह� ह#� �ह ��, �"��
 ")  ��2 �h��% 0� 
���ह ह�� C% �ह� 
ह[, �� *1I ���K� ह 
) ")  ���, &� 
E�) �#";� $ .4 "� �� 
*1I ���K� ह .� �  ��h�% 0� �0��(� ह4.)� ह��%� �%"�%� *��� �0�(� "���(�ह� 

ह[ "% ��<+� ����(%, ��

�� ���
�+,� &� 
) "ह� &  ���
 �����
� ��
 $ " 
�0� �� ����, (ह �7� C% &�
"% ���
�� ह�< �" ��

�� ���
�+,� &� "ह�) हS �" 
��9) &#�� .+0�% ����� �% %�&
��� 
ह[ "%
� !��ह�� $)�"
 �S ��")  ��Z�� �) 
:
")  �+i�
 �� $�
� !�ह�� ह� + �" �ह$) ��
) "- �V �+,� &� "  % "� � ��

�� "- �V �+,� 
&� %�&�2�
 �� .�, ��)* %�J� �%"�% ")  �9$�X � $), :M% ��)* ")  ��% ह� �� .� 
C% 9�$"% "ह "% �� �" ��9) �% ह� �"��
 "� " < ��� 
ह[ "% �� %ह) हS� �ह� 

ह[, �ह��% �� &�"% �� �)* ")  :� ��)* �%"�% ")  �9$�X � $"% ��, &  ") ($ 
�"��
 �ह�#V� �%"�% ह#� ह�%��L� �%"�% ")  ��%) �� �ह "ह� .�� �" :�ह4
) �� �" 
��+.�, 
ह[ 0)&�� ����(%, �"�
� .+0�% ��� ह# �" ��

�� "- �V �+,� &� ")  �ह�+ �) &  
&(�� ��� ��
 �� ��$�, :� &(�� �� :�ह4
) �(�"�% �"�� �" ह�%��L� 
) 1895.18 
"% ; T�� "� ��+. "� ह#� (ह� "- �V �+,� �" �ह�
) ��� ह�%��L� ")  �ह��% *ह% �� 
&�"% "ह�) हS �" ह�%��L� "� �%X �) " < �()�
 
ह[ ��$�� �ह� 
ह[, &�$�< �� 
:
"� ��� 0� (ह�+ �(u "%")  �< C% :M% ��)* ��, :M% ��)* �%"�% ")  ��2-��2 
�
"  "� �~ "  0� �$�.)� �"��� ����(%, �)%� ��")  ��Z�� �) �%"�% �) �
�% � ह# 
�" �
 ���
���&�4 "� �%X 
 &�"%, �ह �)9� �" �"��
 "� ह .� '��? �"��
 "� 
��� ")  �$� �ह"�%� �+�2��+ �
[� �S
) ��� �����
� ��
 �� "ह� 2� �" 
)X) � �� 
�$�$4 "� � $��$� ह#� ����(%, �S ��")  ��Z�� �) ��
� �
�% � "%
� !�ह�� ह� + �" 

)X) � �� �%�4 "� 9%�� C% ���� �� &  ह��, . $) "�, 
��%�$ "� 9%�� C% ���� 
�� &  ह��, :�"  ��9(� $�, '�4�" � �� �X ���%)'��� .$� $ .4 "� �
��� .��� 
����(%, �S ��")  ��Z�� �) �� 0�9) C% ��9) �"��
 "� ��� ")  �$� �%"�% �) 
�
�% � 

237 



RAJYA SABHA [21 November, 2002] 

"%
� !�ह� +.� �" �
������ "  " -��%)��( X# �%)*
 ���$� �
��� 2� 
�" �"��
 C% "- �V �) �+�+��� O�(��� "  ��� "%).�� �%+�� :� �% &ह�+ �& �" 
0�%��� �*���
" �)(� "� ���"�%� �#6��� &��� 2�, :�"� %�&
���"%L "% 
����� ��q) "ह
) �� " < �+" ! 
ह[ ह# �" "� 
 $�0 �Y&� "%") , �"� �%ह "� $�0 
�Y&� �"�� ह#, �< "��� �) �� �S ��L��� 	� % ह� + �" $�0 �Y&� "%")  ��
) ���� 
"� �D
� "  :��� �#6� ����, &  "��� �)(� "� हS� �ह %�&*�ह� !$� %ह) हS� 
�#� �) ��" �#�-�� �#� �) ��" �%�")  �) !$�� ह#� �S ��")  ��Z�� �) �ह �
�% � 
"%
� !�ह�� ह� + �" �& ��%) �)* "� �"��
 ,��ह-,��ह "% %ह� ह#� ") �~ �%"�% "� 
"- �V �+,�$� ���
�+,� &� "� �o
�*1I ")  ��(&�� 0�, :����
�+,� &� ")  �
�u* ")  
��(&�� 0� " < ���"-X �� 
ह[ 0)& ���� C% 
 ह� " < (��&� ��� "% ���� ह#� 
����(%, ���� X�$ � &
� "� ��� ��%-��% ह �� %ह� ह# C% ��%-��% !�
�( ")  ��� 
$��)-!F;) 0�VL �)"% ���� X�$ "� ��� "ह� .<, ���� X�$ "� ��� �  
ह[ ह  
��< �% ��.��.��.��. "t�
  �� ��
� ह# "% ;  "� ह)%�X) %� ह�< ह#� ����(%, ��9�g�� 
%�J� "� ��� ")  ���$) �� �) ��.�� �" 
ह[ &� ���� ") ($ �9��%4 �� ���
 �)
) "� 
��� "%�) %ह)� �S "� 
 �+";) �)* "%
� !�ह�� ह� +� ह�%��L� �� 1895.18 "% ; T�� ��+.) 
C% ��$� 33 "% ; T���� ���� 
) 7539 ��+.�, ��$� 60, �ह +̂ � ")  ��+ह �� &�%� ह#� 
���) ह .� '��? �� &$ ����
 
ह[ "% �� %ह) हS� �&� ��� �ह ��\" ��9) �) 
���;� 2�, �S ��")  ��Z�� �) �%"�% �) &�
"�%� !�ह�� ह� + �" '�� "%
) .� 2) "- �V 
�+,� &� % � ��? :
"� %��� �� �  ���� $9
^ �� %ह� "%�� हS �� ��\$� �� %ह� "%�� 
हS� �S �ह &�

� !�ह�� ह� + �" �� ��\" ")  80 "% ; �"��
 "  �"�")  0% �) 
 ; 
%9� ह#� .�+( "� �" "ह�(� ह# �" “�
�;� "� !F�%, ��7��) "� E��ह C% घ% "� 
������ घ% "  9� &��� ह#” �� �(0�. "  �!� $ � �S ��")  ��Z�� �) �%"�% �) �ह 
�
�% � "%
� !�ह�� ह� + �" &ह�+ 40 �S";� N��!� B), ह#, 60 �S";� �) J���� �N��!� 
B), ह#, ����(%, 0�&$ ��% % & �.% %ह� ह#, :�"� ह� " < ��+� 
ह[ "% �� %ह) हS� �S 
��&�X%
.%, :M% ��)* "� %ह
) (�$� ह� +, ह�%��L� �) ��� ह� +� ह�%��L� �� ��(�<�$ 
��$& 
ह% �

� 2�� , &
(%� 2003 �" �
�
) "� ��� ह�<� �%��� �� �" :� �% 
"��� 0� ��%�0 
ह[ ह�� ह#� �� �+&�� �%"�% "  ���( 
ह[ �) �� %ह) हS� '�� ह .�, 
C% :�")  ��� ह�%��L� ��$& ���
� N$" 
ह% ")  ��
� ")  ��
� %ह &��.� C% �
������ $ . ��) ��+( �� X+ ��"% ")  %9 ��.)� �� �% �S ��"� Z��
"V�L !�ह�� ह� +, 
") �~ �%"�% �D"�$ ह��B)� "%)� �ह ��, �)%) �ह�+ :M% ��)* �� Nह��
 C% "- QL� 

�� "� ��
� &��
 �) ��
 �X� 
�!) �.% %ह� ह#� 0�&$ "� ��% % & 
�!) �.% %ह� ह#� 
�ह �घ
 "- �V B), ह#� ��")  ��%) �� "� ~ �%"�% "  �(*)Vi4 "� " < �%� �� �< ह# �" 
�
) (�$) ��� (VH �� �ह B), %)�.���
 �
 &��.� $)�"
 "� ~ �%"�% "� j% �) �� 
�% " < "�%�(�< 
ह[ ह�<� �S !�ह�� ह� + �" �� �% "�%�(�< "� &��� "�� ")  ��$) �
�& 
� &
� "  �
1	!� C% ���
1	!� �%�")  �) !$��� &��� �ह ��, :M%  ��)* "� 
�"��
 �ह$) ��9) �) �%�, ��9) �) �!"% :�
) .�
) "� X�$ "  :.���, �ह�� 
" ��$� N�!�< "%")  :�
) .�
) "� X�$ "  �!���� ��q) "ह
) �� " < �+" ! 
ह[ 
ह#, �S "$ 0� �����
� ��
 �� "ह� 2� �" &�+! ह 
� !��ह�� ह� $ ., &  �% � 
$.��) हS, ह��%) 0� %�&
#��" !�%, "� &�+! ह 
� !��ह��  ह��%) �Y2" C% O�1I.� 
!�%, "� 0� &�+! ह 
� !��ह�� �&
 ")  ^�% ह� �&��)��%� ")  ��2 �% � $.� %ह) हS, 
:
"� 0� &�+! ह 
� !��ह�� �ह ��� �S �
1	!� T� �) "ह %ह� ह� + �" ���� �#�� �$�� 
.�� ह#� �#�� $)"% �"��
 "  

238 



[21 November, 2002] RAJYA SABHA 

��P� "%
) "� "�� �"�� .�� ह#� �& !�
� ��$� �+� हS� �"��
 �D�हD�� 
"% %ह� ह#� ]�) �� ह� $ . �ह�+ �#6"% $+��)-!F;) 0�VL �)�) हS, ���
��&� "%�) हS� �ह 
C�!D���L� 
ह[ ह#� �ह ��, �S ��")  ��Z�� �) �%"�% �) ��
� ��+. "%�� ह� + �" '�� 
"�%L 2) &� �(.� (VH �� �$���% !�
� ��$ 
) �"��
 "� �#�� &�� "%� �$��? '�� 
"�%L ह# �" ��$ ���$" !�% �F "% ; T��) $)"% �#6� ह# C% �"��
 "  �#�� 
ह[ 
���� &� %ह� ह#? '�� "�%L ह#�" &  �
&� �!�� !�
 ��\� हS () �ह *.�X� 9;� "% 
%ह� हS �" ह� ह�< " �� �� &��+.) C% �%"�% "� 
��� ")  �ह�, ��)* 
) &  0�( �� 
�"�� ह#, :�) 
ह[ ��.)� "ह[ 
 "ह[ " < 9 � ह#� �S �ह ��� ���)-���) "ह�� ह� +� 
����(%, �S ��")  ��Z�� �) �%"�% �) �
�% � "%�� ह� + �" �&�"� (&ह �) �� 
��
�� ह  %ह) हS,  (ह "�%L ��"� 
ह[ हS� "ह�) हS �" &)-&) ��+( �;) �+�
 ") , �)-�) 
�+����%� �) ���) �ह$) !+~*)9% &� ")  ��2 .�, �ह�� �;� ���m 2�, 
ह ��)� �� %�& 
2�, 9D� ह  .��, :�")  ��� (�.��.N�ह &� ")  ��2 .� () 0� 9D� ह  .�, :�")  ��� 
�)().F;� &� ")  ��2 .�, () 9D� ह  .�, 
%���ह�%�( &� ")  ��2 .�, () �& ��"��� 
q)$ %ह) हS� �� ��")  ��2 %�&
�2 N�ह &� 
) ("�$� "� 2�, () �)!�%) .�� �) .�� 
��"� '�� ह .�? �)ह�% �ह� ह# �" �� ��%� �
�"% %�9�� 

{8�����S%# (�� �
� +,�� �3�+�) ������2 ह�W} 

�S ��")  ��Z�� �) �
�% � "W+ .� �" �� �)* "  �!���� �) :r . �+,�$� 
�� .�, :r . ���ह, 9�r C% ���Y� �+,�$� �� .�, (ह 0� ���ह, "- �V �+,�$� �� 
�&� ��
 �� 2), "- �V �+,�$� ���ह ह 
� 2�� �& �.% �"��
 "  �!�
� !�ह�) ह  
"� 
 "�%�� 9%�X "� X�$ !$� .<, %�� "� X�$ 
ह[ ह  �� %ह� ह#� �"��
 "  
��� �)
) "� "� 
 "�� 
ह[ ह  �� %ह� ह#� �S ��")  ��Z�� �) "� ~ �%"�% �) ��+. "%�� 
ह� + �" (ह �D"�$ ह��B)� "%)� %�� "� X�$ �!��� �"��
 "  ���(&� �)
� !��ह�� 
%�� "� X�$ "� ���< 
ह[ ह  %ह� ह#� �� "� �"��
 "  ���(&� ��$), .�
) "� 
0�I�
 ह  C% &  ��9� ���;� �"��
 ह# :
")  �+�� � 

) "� "�� ह , �S ��
� ��")  
��Z�� �) �
�% � "%
� !�ह�� ह� + �" &  " ��%)��( �+�2�
 हS &  �"��
4 "� ��� 
")  �$� �
) 2) :
 �� 
���+"
 "� ����� '�� ह#, �"� �"�% ")  
)X) � �� 
���+"
 �"�) 
.� ? ��%�4 "� �  $�9 � �%��+ 9%��� .<+� %����L C% �ह�0�%� �� "ह� .�� ह# 
�" %�&� "  "0� O����% 
ह[ "%
� !��ह�� �S �&��)��%� ")  ��2 "ह�� ह� + �" �  $�9 
�%�4 "� � %� ��7) ��%ह �F �� ��7) �)%ह �F T�� �� 9%��"% %9 $� .< हS� ���� 

#X) � "� '�� ह�2 ह#? 
#X) � "� :o! ��%�� &�+! 
 ह 
) "� '�� "�%L ह#? �ह ��, 
�
.��.��.��. �� �<.�.��. "� &.ह 0�%��� �*���
" ���"�%� "� &.ह, 
��.��. "� �D
� "  ��6�"% %�&*�ह� "� ��%!� ���� ह#� ��"� :o!��%�� &�+! 
ह 
� !��ह�� �S ��
: ��")  ��Z�� �) "� ~ �%"�% �) �
�% � "%�� ह� + �" "� ~ �%"�% 
ह�%��L� &#�) "- �V �घ
 B), "  ���" �) ���" 1895 "% ; T�� "� �D"�$ 
�ह���� ��ह#�� "%��� �&� �%ह �) ह�
) ��%-��% ���� �"�� ह#, �, �$9) हS, �
�% � 
�"�� ह# :�")  �$� "��� "%)� �ह��-�ह�� ���(��� 

SHRI N.K. PREMACHANDRAN (Kerala): Thank you, Mr. Vice-

Chairman, Sir, for giving me this opportunity to take part in the discussion on 

the drought situation prevailing in our country.  Sir, the drought situation, 
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throughout this country, has elaborately been discussed in this House and all 

the hon. Members have expressed that our country is based on agrarian 

economy. More than 70 per cent of the people depend on agriculture. 

Therefore, any change in the regular climatic conditions will adversely affect 

the agricultural production and it will directly hit the Indian economy. So, 

considering the main focus and importance of the agricultural production and 

our economic base, or, our stability, it should be given the first priority. So, 

priority should be given to the management of disasters like floods, drought 

etc. Even after 50 years of Independence, we don't have a proper disaster 

management mechanism. We don't have an effective mechanism to deal with 

situations like floods, drought, cyclone, etc. So, the first point which I would 

like to submit before this House is that the Government should come out with 

a clear proposal, a scheme, a project, or a mechanism, to deal with such 

disaster situations in a proper way, in a time-bound manner. During every 

session, whether it is the Winter Session, the Monsoon Session, or the Budget 

session, we discuss the problem of drought, cyclone or floods. After the 

discussion is over, the Government makes an announcement in the House 

that so much amount will be given as relief package. In every session, the 

same thing is repeated. I know we have not been able to prevent these 

disasters because of the various environment and scientific aspects that have 

to be looked into. We cannot totally prevent it, but we can manage them 

properly, in a scientific way. That is why I am suggesting that a long-term plan 

has to be evolved. This is my first point. 

The Indian Meterological Department had declared that in the year 

2002 the rainfall, especially, from the South-West Monsoon would be less. It is 

one of the worst drought-affected years of the Century. So, we can imagine 

the impact of drought situation on agricultural production. What has been the 

estimated loss or the estimated decline in agricultural production? It is being 

estimated that compared to last year, there has been a decline of 18.72 per 

cent in agricultural production. We have to see how it will affect the Indian 

economy in the future. We have to take that into account. 

My next point is regarding the approach of the Government in dealing 

with this situation. According to me, the Government of India has remained a 

silent spectator in dealing with this disaster. About 16 States have been 

completely affected by drought. Suicides by farmers, starvation deaths due to 

unemployment, deaths due to poverty, everything, is taking 
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place in the country. I am not going into the details of this because those 

points have already been covered. The question is: what concrete action has 

the Government taken to deal with this situation? Nothing is being done by the 

Government; this can be seen from the figures itself. 

Also, we are not able to give any prominence to agriculture, because 

of the policy being pursued by the Government. What is the economic policy of 

this Government? We have a policy of liberalization. Only because of this, we 

are not able to give prominence to agriculture and agricultural production. This 

liberalization policy aims at the accelerated growth of the industrial sector and 

the Information Technology sector. It is not concerned with the poor people; 

with the common people. We all know that more than 70 per cent of the 

population of our country is dependent on agriculture. Those people are being 

ignored, and the entire focus or concentration is on the Information 

Technology sector. As a result of this, no attention is paid at all to 

management of these disasters like floods, drought etc. This is what has 

happened. Today, we have a buffer stock of 62 million tonnes of foodgrains. 

They are lying in the godowns of the Food Corporation of India or the Central 

Warehousing Corporation godowns. On the other side, starvation deaths, 

deaths due to poverty, are also taking place. In my State of Kerala also, last 

month, in the plantation industry, three persons died due to poverty. On the 

one side, there is bumper production and a huge stock of foodgrains in the 

godowns; on the other side, deaths due to starvation are also taking place. All 

this is happening because the Public Distribution System has totally failed. 

Giving subsidy to the common people, or, to the poor people seems to be out 

of the agenda of this Government. That is the reason why this is going on. 

Merely declaring Rs. 10,000 crores for the relief measures will not solve the 

problem. ..(Time Bell).. Sir, I am concluding. I will take only two minutes. 
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 Sir, very serious charges have been levelled by an hon. Member 

against the Minister of Agriculture.  So, he should come prepared with the 

reply. 
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8����S%#(l� %�� *+"% "F�*"): 9D� "��&�� 

SHRI N.K. PREMACHANDRAN: I will conclude in two minutes. So, 

this policy is being followed by the Government. As a result of this, the 

contribution of the agriculture to the GDP has come down to 25 per cent. 

Decades back, the contribution of agriculture to the GDP was 50 per cent. But 

now it has come down to 25 per cent. As regards the foodgrains production, it 

is contributing 12 per cent to the GDP. The contribution of agro-based 

industries, such as textile industry, jute industry, sugar industry, which 

accounts for a major chunk of our industrial output, to the GDP has fallen 

sharply. On the other hand, the contribution of engineering industry, chemical 

industries and Information Technology industry has risen. It is very evident 

from these factors as to what is the attitude and approach of the Government 

of India, especially, the Government which is pursuing the liberalised policies, 

towards agriculture and related matters. As far as relief measures are 

concerned, it is okay. 

Now, I would like to make some suggestions with regard to water 

conservation and water harvesting. We should have a long-term plan for 

this. At present, there is a project, namely, the Drought Prone Area 

Programme   (DPAP). This   Project   is   totally   based   on   watershed 
management. It is my personal experience that Watershed Management 

Programme is not giving good results, even though the statistical datas given 

by the Government speak otherwise. I would like to suggest that both the 

projects, that is, water conservation and water harvesting, should be entrusted 

to the Panchayati Raj Institutions. They can very well do it. Since it is a 

Centrally-sponsored scheme, all the powers are vested with the Centre. I 

suggest that all the rights should be given to the Panchayati Raj institutions. 

I would also like to make two points regarding my State. This year, in 

my State, as compared to the last year, there has been only 49 per cent 

rainfall. I do not mean to say that there is a severe drought-like situation, 

except in two or three districts. But the point is the power sector is fully 

dependent on the hydel power. So, that is being affected. In the case of cash 

crops, like coconut, rubber, etc. given the present situation, definitely, the 

agriculture will be affected. I do not want to go into all these details. In Kerala, 

agriculture produce is also being affected. It is quite unfortunate to note that 

the State Government of Kerala has not submitted any memorandum or 

representation to the Government of India for seeking any relief.    I regret to 

say that even the Leader of the Opposition, while 
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moving the Motion in the other House, did not mention about the State of 

Kerala. The State of Kerala will be affected in future. Therefore, I would 

appeal to the. Government of India that in this package of Rs. 10,000 crores, 

the State of Kerala should also be included, keeping in view the damage 

which may occur to the cash crops in future.  With these words, I conclude. 
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SHRI M.V. RAJASHEKARAN : I will certainly keep this in view. 

Sir, I thank you very much for giving me this opportunity to speak. As 

you are aware, and as it has been brought out here, it has become a 

permanent feature in India as the drought is occurring very often.   Sir, let 
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me also inform this House that with the change of climate and with the 

degradation of environment, the drought is going to be more and more acute 

in the coming years. As one of the agricultural experts has put it, the Indian 

agriculture is a gamble during monsoon. Taking all these things into account, 

what is it that we are doing? What is the responsibility of the Government? Sir, 

I may bring to the kind notice of the Central Government that there is a lack of 

sensitivity on their part. Yoy can see the irresponsibility and the 

unaccountability on their part in dealing with this very serious situation. What is 

needed is the immediate response. We cannot wait for months together. In 

fact, during the drought, the people who are going to be affected very 

seriously are the poorest of the poor, because they lack food security. How 

are we managing the food security and how are we able to provide immediate 

relief? Now, Sir, if you take these things into account, you will find that there is 

a total negligence on the part of the Central Government. 

Sir, there is a National Calamity Contingency Fund. How is it 

disbursed? Has it been disbursed with efficiency and speed? As you are 

aware, many of our colleagues have brought to the notice of this hon. House, 

how lethargic they have been even in releasing the funds and foodgrains. 

Now, I would like to come to some of the very serious points which 

our Karnataka State is facing. Sir, through you, I would like to inform this 

insensitive Government that on 24
th
 July, the first request was made by our 

Chief Minister to the Government of India to look into the serious problem 

which the State is facing. The memorandum was submitted to them. Later on, 

the Chief Minister, along with a senior Minister, came to Delhi and met the 

hon. Agriculture Minister as well as the Prime Minister. Later on, Sir, there was 

a demand and request made for immediate release of 6 lakh tonnes of 

foodgrains. Sir, again, on 31.7.2002, it was brought to the notice of the 

Government that out of 28 districts, 24 districts are under severe drought. Sir, 

as you are aware, in India, today, nearly two-thirds of the districts are reeling 

under drought. Similarly, out of 176 talukas in Karnataka, 143 talukas are 

reeling under drought. Sir, again, on 9.8.2002, the request was made, but, an 

intimation was received from the Central Government that they have released 

2 lakh tonnes of foodgrains. Sir, despite this, the State Government is unable 

to get the full benefit of it because the Food Corporation of India does not 

have the required stocks at the district headquarters.    In fact, there is an all-

round lethargy, one can 
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see, on the part of the Food Corporation of India. Sir, this situation has to be 

drastically changed. As one of our hon. colleague just now pointed out, we 

have got 62 million tonnes of foodgrains stocked in our godowns, but, we are 

not reach that to the poorest of the poor because our storage facilities are put 

in the district headquarters, and we are not able to move the stock to the 

particular area where there is an immediate requirement. Sir, the Government 

of Karnataka has been reminding, time and again, that they need an 

assistance of Rs. 1,562 crores. What is it that the Government has done? Sir, 

they cannot sit idle, particularly, at the time of drought, when the people are 

suffering. We have also seen here that there is so much of discrimination by 

the Centre, particularly, against Karnataka. 

8�����S%# (�� �
� +,�� �3�+�): �� "- ��� ���K� "%�� "- ��� 
���K� "%�� 

SHRI M.V. RAJASEKHARAN: Sir, I would take only one more 

minute. I would like to make a couple of suggestions. Sir, my first suggestion 

is, the Central Government should immediately set up a High-Power 

Committee or a Task Force, with the Prime Minister as the Chairman, and all 

the Chief Ministers as its Members. Secondly, the Prime Minister's Office 

should have a monitoring mechanism to monitor as to how the drought 

situation is affecting the whole country, and what measures are being taken, 

and how far those measures are being implemented, with efficiency and 

speed. Sir, there should be a mechanism and strategy to assess the drought 

condition from time to time. Let me quote one example. Way back, the United 

States forecast how the Soviet Union would be coming under drought and 

what would be its effects. Based on that, their foreign policy was evolved. Sir, 

today, new technologies have come, and we should see how we can take 

advantage of it, tackle such situations in future. Sir, our Congress President, 

Soniaji, has suggested that the National Calamity Fund should be increased to 

Rs.10,000 crores. Sir, it is a good suggestion. I hope, the Central Government 

will take immediate action to raise this amount and make available this amount 

with speed and efficiency, whenever it is required. 

8�����S%# (�� �
� +,�� �3�+�): "- ��� ���K� "%�� 

SHRI        M.V. RAJASEKHARAN:        Sir,        I        am        just 
concluding...(Interruption)... Sir, again, as you are aware, the crop insurance 

scheme is in vogue in our country. But, how is it being implemented? Now, we 

must see at the stage of implementation as to what the problems are, which 

are there.   Sir, in fact, the State Government of Karnataka is pressing 

246 



[21 November, 2002] RAJYA SABHA 

that the crop insurance scheme should be applied in totality, covering all the 

farmers. 

Now, I come to the question of payment of interest on loan, and as 

you are aware, the State government will not be able to take the entire burden 

upon itself. The Central Government should come to the help of the State 

Government. The State Government of Karnataka has already requested that 

50 per cent of the interest should be met by the Central Government. But, 

unfortunately, up till now, there is no response. fTime Bell.) Sir, I am just 

concluding. I will take half a minute. My next point is regarding the godowns. 

As I have already stated, the go'downs of the Food Corporation of India should 

be evenly spread throughout the country, particularly, in the rural areas, so 

that whatever foodgrains are going to be made available to help the drought-

prone areas, they will be able to take advantage of. 

Lastly, in the Central Government, we have got the Drought-Prone 

Areas Programme. I have not been able to understand how far that 

programme has been successful, and what has been its impact. If it needs 

improvement, what strategy is the Central Government adopting? With these 

words, I would like to take this opportunity to thank you, and I hope, the 

Central Government will become more sensitive, more responsive and more 

acocuntable in future. Thank you. 
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SHRI R.S. GAVAI (Maharashtra): Mr. Vice-Chairman, Sir, I am very 

thankful to you for allowing me to speak. I will be very brief. The drought 

situation prevalent in the nation is a matter of great concern to all of us. It is a 

national problem. This problem does not relate to the States alone. Subjects 

like floods and drought should be discussed above politics. Cutting across 

party lines, we should raise issues like this. I will do that within a span of three 

or four minutes, giving some useful suggestions. 

Sir, as I mentioned earlier, a wider part of the nation is suffering from 

the unprecedented drought situation. When you spoke on this issue, you had 

referred to both, drought and floods. T^ST T) F, W 'ft FI They are two sides of 

the same coin. We cannot split them. I will deal with that also. 

At the outset, I would like to point out that various States are suffering 

from the drought situation. Some States, like Rajasthan, are severely 

suffering. Some States are partially suffering. I would like to make certain 

suggestions regarding my State, Maharashtra. In my State, roundabout 

10,000 villages are affected by the drought situation. The number of persons 

registered under the Employment Guarantee Scheme is five lakhs. Of course, 

the main after-effect of drought is water-scarcity, shortage of drinking water. 

For purposes like providing jobs to the agricultural workers and having an 

alternate crop system, the State requires funds from the Centre. Sir, I want to 

make it amply clear that neither the State nor the Centre should shirk 

responsibility to deal with the problem of drought, shifting the burden on each 

other. The Government of Maharashtra has requested the Ministry of 

Agriculture 
f
or releasing a grant of  Rs.500  crores  from  the  Calamity  Relief  

Fund  to  meet  the  drought 
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situation. The allocation is to be made from the CRF. It may be rather a new 

concept. I am highly impressed by the views of Premachandranji who has 

dealt with this subject basically. I would say that the basic problem is 

concerning with agriculture. The basic subject is agriculture. The drought, 

floods, etc., are caused due to negligence, and agriculture has been neglected 

for the last 52 years. Why, Sir? This is the key industry, the basic industry, the 

core industry, of the nation. We say that our economy is agricultural economy, 

monsoon economy and village economy. Eighty per cent of the population in 

the country depends on agriculture. Such a basic industry, key industry, is 

being, unfortunately, neglected, and that is why we are affected by the 

aftereffects of drought, floods and everything. So, how to deal with them? As 

far as dealing with the drought situation is concerned, many previous speakers 

have made suggestions. Now, what do you mean by the drought-prone area? 

It is an arid area. We have not yet done full justice to the drought-prone area. 

As I have mentioned earlier, there is no proper water management, whether it 

is a big reservoir or a small reservoir or a tank or a medium project or a big 

project. But, now, the problem is that of conservation of ground water. As 

Laluji has mentioned, even the ground water has gone down very much. Now, 

you have to recharge the ground water. That will help the agriculture and also 

solve the drinking water problem. Now, I don't want to speak at length about 

water management, because the time at my disposal Is very short. But the fact 

is we never bothered about water management. We never bothered about the 

crop pattern. The whole problem of our nation is that hardly about 20% of our 

agricultural land is irrigation-based, and 80% is dry-land cultivation. Laluji 

mentioned a point, whether we are thinking of a crop pattern, dry-land farming, 

whereby we could increase our production. As I mentioned earlier, the 

National Water Scheme was not duly considered. This was the scheme 

submitted by Sir Visvesvaraya and Dr. Baba Saheb Ambedkar. The total 

expenditure at that time was Rs.5,000 crores. Now we have to spend Rs.1 

lakh crore. So, an inter-connection of the northern and southern rivers will 

solve both the problems. We are facing a contrast. In the summer, we are 

thinking for a drop of water; in the rainy season, thousands of villages are 

washed away by the floods. This is a contrast because we have never applied 

our mind to this problem. Sir, if you do not take effective steps to tackle the 

inter-connected problems relating to the agriculture economy, if you neglect 

the basic industry of the country, your GDP will never rise. As mentioned by 

Mr. Premachandran, it has gone down by 25%.   With all the technology, the 

modern technology, modern 
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industry, privatisation, globalisation, etc., if the agriculture continues to be 

neglected and not given the required thrust, this drought, ^3T ^ *T^ an^ £\ 
,
rtWM With these words, Sir, I request the Government, though late, to pay 

proper attention to the agriculture which it deserves.   Thank you very much. 
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SHRI RAMACHANDRA KHUNTIA (Orissa): Hon. Vice-Chairman, Sir, 

the year, 2002, has witnessed one of the worst drought situations affecting 

almost 14 States including Orissa. As you know, in 1999, there was super 

cyclone in Orissa; then there were floods; now, there is drought in 314 blocks 

of 30 districts. The situation is very serious. As you have suggested, I don't 

want to go into the details and make a political speech about the situation. I 

only want to give some suggestions. I think the Orissa Government has 

demanded an amount of Rs.815 crores and 12.91 lakh tonnes of foodgrains. 

But the quantity announced by the Central Government is not enough. I 

request that the demand of the Orissa Government should be considered once 

again and the Central Government should give adequate funds to meet the 

situation. We all know that, in Orissa, 30 districts, the KBK districts, the 

western districts and the coastal districts, are affected. I don't want to go into 

the details and make a political speech. But some Members had spoken about 

Madhya Pradesh and Rajasthan. The point is that when a person dies in 

Madhya Pradesh, it is said that he died due to starvation. But when-it is said 

that 350 persons died in KBK districts and western districts of Orissa, the 

State Government and the Central Government are saying that it was not due 

to starvation; it was due to malnutrition and some diseases. That is not 

correct. I want to mention here that in Orissa there are 15,000 lift irrigation 

points, which could have been utilised to meet the drought situation. The State 

Government of Orissa has initiated a Pani Panchayat Scheme. They are 

forcing the agriculturists and the farmers to accept the Paani Panchayats. The 

State Government says that if they do not accept the Paani Panchayats, the 

lift irrigation points will not be made functional. Had the lift irrigation points 

been made functional, millions of hectares of land could have been utilised 

and the production target could have also been achieved. But that was not 

done. It is an artificial drought created by the State Government by not making 

the lift irrigation points, which are already existing, functional. 
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So far as the State Government is concerned, it is not taking any 

effective steps. There are always contradictions. Take the case of KBK 

districts. The Chief Minister said that the Central Government was pleased to 

sanction Rs.200 crores for the KBK districts. The Central Government also 

said that it had sanctioned the amount. But, till the beginning of November, 

only a sum of Rs.50 crores has been released and even that amount had not 

reached Orissa. Then, how do you expect us to utilise the amount of Rs.200 

crores, which has been sanctioned for the KBK districts, the most backward 

districts of Orissa, before 31
st
 March, 2003? Again, in the case of KBK 

districts, there is a long-term action plan, which has been submitted by the 

State Government of Orissa some five years ago. It has not been accepted by 

the Planning Commission till today, and the Central Government is also not 

taking any interest in it. We all know the history of KBK districts. We all know 

about the effects of super-cyclone in Orissa. In spite of all this, the Central 

Government has always adopted an apathetical attitude and not released the 

funds. The people are only hearing what the Ministers say. The Central 

Government says that it has released the funds. But the State Government 

says that the Central Government has not released the funds. There is a 

contradiction. This is the situation. I request the Central Government, through 

you, Sir, that this kind of attitude is detrimental to the interests of the general 

public, when the people of Orissa are affected by cyclone, floods and drought. 

They are in a distressful condition. The economy of Orissa is in a bad shape. 

In this situation, I demand that the Central Government should sanction a 

minimum amount of Rs. 1,000 crores to meet the drought situation in Orissa, 

without any political consideration, without any quarrel between the State 

Government and the Central Government.  Thank you. 

SHRIMATI PREMA CARIAPPA (Karnataka): Sir, it is very 

unfortunate that our country is facing a severe drought this year. In Karnataka, 

more than 140 taluks have been officially declared as drought-hit areas. But 

there are many villages where people could not cultivate their land, due to a 

poor rainfall and, particularly, the people of Chikmangloor and Coorg districts, 

who are depending only on agriculture and perennial crops like coffee have 

been badly affected. Sir, due to poor rainfall, they could not cultivate their land 

and due to the decline in the price of coffee and also due to untimely rain, the 

coffee production has fallen. So, the people of this area have been affected 

very badly and whatever grants the Government has given to the State of 

Karnataka are very meagre, as compared to what has been given to the other 

States, particularly the   BJP-ruled States in our 
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country. Our hon. Chief Minister made repeated requests for releasing 

foodgrains and relief. Till today we are waiting for that. Sir, I request the hon. 

Minister to release these foodgrains and also our State should not be given 

step-motherly treatment. Sir, it is high time that the Central Government 

thought of having a proper planning and a permanent solution to face these 

natural calamities like floods, cyclones and earthquakes. Sir, unless we have 

a proper planning, it would be very difficult to find a solution to this problem 

and we will have to face such a situation almost every year. Sir, I request the 

hon. Minister to see that they give to the Karnataka State more foodgrains 

and relief to our people. 
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The House then adjourned at forty seven minutes past five of the clock till 

eleven of the clock on Friday, the 22
nd

 November, 2002. 

253 


